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Sir, T am reminded of an observation
made by the late Pandit Jawaharlal
Nehru long ago in 1933 in his celebra-
ted article “Whither India”. There,
Pandit Nehru stated that the driving
force behind the freedom movement
was poverty and starvation. He had
further stated that if those conditions
continued, then leaders may come and
leaders may go, they may falter, they
may betray, but the fight will go on
because the drill sergeant is hunger.
And it is that drill gergeant of hunger
that hag brought them to Delhi and
the Government should heed their
voice before it is too late.

i }

MESSAGE FROM THE LOK SABHA
The Appropriation (Vote on Ac-
count) Bill, 1979

SECRETARY-GENERAL: Sir, I
have to report to the House the fol-
lowing message received from the Lok
Sabhg signed by the Secretary of the
Lok Sabha:

“In gecordance with the provisions
of Rule 96 of the Rules of Procedure
and Conduct of Business in Lok
Sabha, I am directed to enclose
herewith the Appropriation (Vote
on Account) Bill, 1979, as passed by
Lok Sabha at its sitting held on the
19th March, 1979.

The Speaker has certified that
this Bill is a Money Bill within the
meaning of article 110 of the Con-
stitution of India.”

Sir, I lay the Bill on the Table.

——

THE BUDGET GENERAL 1979-80
(General Discussion)—contd,”

MR. DEPUTY CHAIRMAN: Hon.
Finance Minister and Deputy Prime
Minister.

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
CHARAN SINGH): Sir, I must at the
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outset express my gratitude to the
hon. Memberg who took the trouble
to examine my Budget proposals and
offered their comments and sugges-
tions. I am sorry that it was not pos-
sible for me to be present here all the
time. I have, however, been follow-
ing the debate keenly and taken note
of the suggestions made by the parti-
cipantg in regard to the proposals in
the Budget. Some of the criticisms,
I suppose, would have been met at
least partly by the concessions in
excise duty, I announced in the T.oK
Sabha  last Friday. Similarly, a
number of points raised by Srhi K. C.
Pant and others have already been
met in my reply to the Lok Sabha
debate on March 16. The substantive
points which to my mind still call for
a reply, I shall dea] with presently.

My task has been rendereq some-
what easy by the support extended to
my proposals by some members on
the opposite side, like Shri Kulkarni,
who have risen above partisan consi-
deration in examining the Budget
proposals on their merits. It ig also
a matter for satisfaction for me that
some aspects of the Budget have
found favour with economists like
Dr Adiseshiah. But, I am afraid, it
will not be nossible for me to satisty
all. The philosophy of some of the
leading members of the opposiflon is
so different from mine that I do not
think I can win them over with any
argument whatsoever.

Take, for instance, the concern
expressed so eloquently by Shri Salve
for the difficulty that the rise in
petrol prices will cause to parents in
taking their children to school in
their cars. I can understand when
the hon. Member from Nagaland com-
plaintg about the difficulties “Wwhich
people in the far off regions, especial-
ly in the hills, might experience as a
resulf of the rise in the duties on
motor fuel...

SHR1 ALEXANDER WARJRI
(Meghalaya): T must correct him. I
am from Meghalaya, not from Naga-
land.
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SHRI CHARAN SINGH: But when
Shri Salve pleads for providing cheap
petrol to car owners so that they can
drive their children to school, T do
not know how to react. Quite apart
from the fact that with the escalation
of prices of oil by the oil exporting
countries, a rise in the prices of petrol
and diesel and a cut in their consump-
tion is inescapable, may I ask how
many persons in India own a car and
what proportion they form in the
total population? In a couniry where
there are not enough schools for all
children, ghould our endeavour be ta
provide facilities of private transport
to the children of the affluent? I do
not think I should be apologetic if my
Budget forces rich men’s children
studying in exclusive schools to travel
by schaol buses. This single obser-
vation of Shri Salve exposes him and
shows how hollow is his concern for
the poor and the underprivileged.

Petroleum is a fast-depleting re-
source. ..

- SHRI KALP NATH RAI (Uttar
Pradesh): What about kerosene?
(Interruptions)

SHRI CHARAN SINGH: 1 hope

hon. Members would listen to me a
bit in silence. Petroleum 1is g fast-
depleting resource and it is time we
adjusted ourselveg tp the realiffes gnd
made a collective effort to reduce our
consumption of such gcarce resources
so that they can be used to meet
more urgent needs in conformity
with the accepted priorities. This is
what my Budget proposals seeks to
achieve, - .-

1 am gratifie§ to note that the
major aims of my Budget, that is,
reduction of disparities, increasing
production, avoiding waste and elimi-
nating unemployment ang under-
employment have met with gemeral
approval. The proposals contained in
Budget, it has been alleged, however,
are inconsistent with thege aims.
These allegations are totally unjusti-
fied. Each of the proposals contained
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in the Budget can be related directly
or indirectly to one or more of the
said objectives. What  for instance,
was the point in suggesting a rise in
the wealth tax rates if not to reduce
the disparties? Given the fact that
the ultimate solution to the problem
of poverty lies in the creation of
employment and that agriculture and
cottage industries alone can provide
employment on a scale commensurate
with our resources and needs, should
not our fiscal policy be geared maore
to the stimulation of agriculture and
the rural economy? If waste is to be
avoided ang the production pattern is
to be oriented by the requirements of
mass consumbption, should not the tax
system give the right signals by tax-
ing in essential consumption? No
doubt, some of the proposaly are
intended to raise resources for the
public sector. Where the Govern-
ment assumes a large responsibility
for development, mobilisation of
resourceg for the public sector ig un-
avoidable, and given the objectives of
the Plan—removal of unemployment,
raising the living standards of the
poorer sections and provision of basic
needs to the poor-—resource mobilisa-
tion in the public sector cannot be
regarded ag an evil. Indeed, I fail to
1s.ee where the alleged inconsistency
1es.

Even while proposing measures to

raise resources, Government have
taken care to see that the poorer
sections are not hit hard. Thus,

although the rate of excise duty on
items not elsewhere specified has been
raised, the duty on bycycles has not
been touched. Resource mobilisation
of the order envisaged in the Budget
coupled with the rise in excise duties,
it has been argued, will generate
inflationary  pressures. The fears
expressed about the likely effects of
the Budget on prices are, to my mind,
highly exaggerated anq irrational.

There was nothing dishonest about
the estimate of the Budget on the
general price index put out by my
Ministry. These estimates werée Based

3
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on a calculation of the direct effect of
the Budget proposals on the various
commodities. Keeping in view ‘their
respective weights in the price index,
the weights of the items on Which
taxes have been raised in the whole-
sale price index add up fo 18.25 per
cent. The weights in the cofisumer
price index, however, come only to
7.6 per cent. The direct impact of
the proposed levies hag to be assessed
in this light. There may, of course,
be some indirect effects but in the
absence of detailed information
regarding the proportion of “inputs
used by different industries and
sectors-——and these proportions vary
not only between industries but- also
from wunit to unit in the same
industry—it ig not possible to make
any estimate of the indirect effects
even roughly. In any case, they are
unlikely to be much. The review of
the Centra] Budget for 1979-80 by the
Centre for Monitoring Indian Econo-
my, an independent organisation of
Bombay, also comes to the conclusion
that the impact of the inidrect taxa-
tion on prices may be just about one
per cent. It should alsg be remem-
bered that taxes, whether direct or
indirect, serve to reduce the &pending
power of the private sector and thus
have a deflationary influence at an
aggregative level. Criticism of com-
modity taxes often tends to overlook
this important role of taxation in the
economy. The apprehension that the
Budget deficit of Rs. 1355 croreg will
inevitably set off an inflationary spiral
ig also not well founded. Past experi-
ence shows that there is no such cor-
relation between Budget geficit and
inflation. If the priceg of some of the
articles of basic consumption like
foodgrains and edible oils are kept in
check, the prices generally remain
stable. Given our comfortable posi-
tion with regard to food stocks and
foreign exchange, and with appro-
priate import and monetary policies,
I see no reason why some risks should
not be taken for the sake of develop-
ment. We are quite alive to the
dangers of excessive monetary expan-
sion. The measures announced by
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the Reserve Bank to check excessive
lending by commercial bankg should
allay the fears of excessive money
expansion., I must, however, add
that the constant talk of inflation can
itself be responsible for starting an
inflationary process. It ig well known
that inflation often feeds on psycholo-
gical factors. Rumour about price
rise, even when they are unfounded,
can create a tendency towards .
(Interruptions)

AN HON. MEMBER: Go to the
market. ] .
SHRI CHARAN SINGH: ...specu-

lative hoarding and provide a push to
the prices. I would, therefore, urge
upon the hon. Members not to harp
on thig theme all the time and create
difficulties for ourselves needlessly.

Shri Pranab Mukherjee has talked
at some length on the potentialities
of the proliferation of black money.
Raids to unearth black money, he has
alleged, have been given up; and so
also the search for new tax-payers.
These allegations are incorrect. If
anything, the income-tax raids have
been intensified during the current
yea as compared to the previous
year. The number of raids carried
out during the year 1978-79 up to
January was 965 as against €17 in
1977-78. The survey operations of
the Income-tax Department too are
being carried out vigorously and
nearly a lakh new assessees ‘have
been added on to the register during
the current year up to November,
1978. 1 would not, however, attach
much importance to numbers. W
mattery more is the succesg in bring-
ing the evaders to book, whether
through raids or through diligent col-
lection of information and scrutiny of
accounts. A large number of un-
successful raids can be of no avail’in
deterring tax evasion. Rather they
tend to degenerate into an instru-
ment of political black-mail, as they
did during the Emergency. My
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endeavour, therefore, would be to
see that evasion is countered through
all means available of enforcing the
tax laws and not merely fhrough
raids. I have already indicated in
the Budget speech that the Govern-
ment proposes to intensify the drive
against black money; and I can assure
the House that it ghall not hesitate to
take any harsh steps that may be
necessary to fight thig evil.

The argument that the rise in the
income-tax rates would leag to a
large-scale evasion iy alsg mis-
conceived. The rise in the income-
tax rates through the enhancement of
the surcharge from 15 to 20 per cent
proposed in the Budget cannot surely
be an excuse for evading income-tax.
Care has been taken to see that the
tax-payers whose income exceeds the
exemption limit by a parrow margin
are not put to undue hardship. The
argument that even g slight rise in
the income-tax rates would provide
an impetus for a large-scale evasion,
if carried to its logical conclusion,
woulg result in the abolition of all
taxes, for it is only when there are
no taxeg that there will be no evasion.

Shri Mukherjee hag allegeq that
our foreign exchange reserves are
being frittered away through such
measures as liberal imports and
liberalisation of baggage allowance.
We have re-oriented our import
policy to strengthen our production
base by relieving shortages of critical
inputg and to keep priceg stable. The
increase in the domestic consumption
of cement and steel during the years
1977-78 and 1978-79, which is a good
index of investment activity in the
economy, would scarcel have been
possible but for the liberal imports of

these two items. The import of
edible oils was also necessary in
the interest of ©price stability.
There is nothing to get alarmed

about our trade deficit. Our foreign
exchange reserveg are stili large and
growing and the overall balance of
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payment; position ig comfortable ins-
pite of large imports,

Ag far as the liberal baggage aliow-
ance ig concerned, the decison to Iibe-
ralise the baggage rules was taken on
the recommendation of an expert
committee, The revised baggage rules
are intended not only {o liberalise ihe
allowances but also to rationalise
them. Persong who contribute to the
growth cf our foreign exchange re-
serves, especially all those workers
who have gone to work in the oil-~
producing countries, perhaps deserve
somewhuat liberal treatment. In any
case, they are subject to the usual
import ditties which go up to even 120
per cent. Liberal imports have con-
tributed to rise in revenue from
customs which ig a significant irend
in the growth of revenues in the last
onhe year,

Shri Mukherjee has also alleged
that investment of ocur foreign ex-
change reserveg in the US has heen
unwise ag the rate of return is low.
I cannot divulge in public interest
the currency composition of our ex-
ternal resources. I would only like
to mention that investment of the
foreign exchange reserves is made on
considerations of not only the ratc of
return but also liquidity and security.
Shri Mukherjee should also know that
a number of countries with strong
currencies such as {he Federal Repub-
lic of Germany and Japan restrict
holdingg ¢l their currencies by Cen-
tral banks of other countries. This
normally restricts our options. Xow-
ever, T van assure the House that the
Reserve Bank and the Ministry ol
Finance are constantly reviewing the
deployment of our reserves so as to
yield optimum results consistent wilh
reasonable regard for liquidity and
security.

It is not correct that we borrow at

rates of interest much higher than
what we receive on our reserves.
Shri Mukherjee should know that

much of assistance we receive is at
extremely concessional terms.

~
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Attention has been drawn by Shri
Sankar Ghose and others to the dec-
line in tne revenue from income-tax
and central excise. May I point out
that there hag been no decline in the
revenue from personal income-tax
and the corporate tax taken together
during th2 year 197778 as compared
to the earlier years, The revised
figure for revenue for income-tax
ang excise during 1978-79 is no doubt
less than what was budgeted for.
This is cue to a variety of factors
such ag floods and lhe consequential
dislocaliun of economic activity and
the reduction of the excise duty on
sugar and various reliefs provided to
the indugiries in difficult times. 1
should, however, like to point out
that this is not the first time that
actual realisation has been less {han
budget estimates,

As for the tax arrears a sizeable
part of it cannot be regarded as effec-
tive inasmuch as they are locked up
for various reasons such as stay
granted by the comncerned authorities
including courts, amounts covered by
instalments granted and so on. The
problem of tax arrears is, however,
not a rccent one, and every effort is
being made to bring them down. Indi-
cationg are that the arrears as a pro-
portion c¢f the demand raised frem
year to year are not growing, rather
they seem to be declining.

An impression has been created
that scant regard has been paid to
the recommendations of the Jha
Committee and the Choksi Commilice,
I am afraid_ this impression is Lased
on incorrect appreciation of the obser-
vationg I made in the Budget speech
in this context. It is not as if the re-
commendations of the Jha Committee
have all been rejected. In fact, quile
a few of them have been put intc
effect, and a certain amount of ration-
alisation of the tax-structure has been
attempted, as a result of which the
rate categorieg in Centra] excise has
been brought down from 28 to 16.
Reduction in the import duties on
capital goods in the last two years
also ig in line with the recommenda-
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tions of the Jha Committee. Simi-
larly, the decison to discontinue the
rebate for excess production over the
base period ig also in conformity with
the recommmendationg of the Jha Com-
mittee. The Jha Committee did not
forbid us to increase the rate of duily
on final vroducts whiclh are consider-
ed to be items of luxury consump-
tion. Ags for reducing the level of
duties on inputs through some form
of value added tax, the Committee had
said that this should be achieved by
wider use of set of procedures and
controls in Central excise. Credit
facilities are already available in res-
pect of cxcise duty paid on inputs
used in the manufacture of a number
of finished products. As indicated in
my Budget speech, these facilities
have heen extended to some of the
products of engineering industry
where the incidence of duty on inputs
is appreciable. And further exten-
sion of tiie scheme will depend upon
the resultg of this experience.

Tax reform is a continuing process,
and since we cannot begin with a
clean slate, the reform has to be
carried out in stages. The Jha Com-~
mittee, tco, did not envisage a com-
plete restructuring of the indirect tax
system within a short period. Ag for
the recommendations of the Choksi
Committee, itg report ig still under
consideration. Some of the recom-
mendationy of the committee have,
however, been implemented, for ins-
tance, the recommendation for expe-
diting settlment of income-tax casesz.

A recurring theme of the criticisms
levelled against my Budget is Lhat it
ig regressive, for, ﬁrstly. it relies
heavily on indirect taxation and sec-
ondly, it provides relief in excise duty
on some agricultural inputs which
would benefit only the rural rich.
The assumption that indirect taxation
ig necessarily regressive is nut borne
out by facts. Studies on the incidence
of indirect taxation show that the in-
cidence of commodity taxes in India
between different expenditure greups
i3 progressive. Shri Sankar Ghose
and Shri Pranab Mukherjee will be
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surprised to learn that this is the find-
ing of the Jha Committee itselt.
Additional taxation proposed jn this
years Budget should, if anything,
strengthen this trait.

Regarding the allegation that the
reduction in fertiliser duty wcuid
benefit orly the rural sector and
that, too, the rich farmers, I would
draw attention to the numerous ex-
plicit ana implicit subsidies enjoyed
by industry. Export promotion and
market development alone would,
next year, receive an assistance of
Rs. 332 crores. Let us also not forget
that the benefit of food subsidy of
Rs. 560 crores accrues 68 per ceat to
the indusirial workers and residents
of urban areas. Cheapening of agri-
cultura] :nputs is an important ingre-
dient of our policy to stimulate agri-
cultural prodction and stabilise prices.
Ag Dr. Adiseshian has pointed out it
is not the rich farmers as such who
will benefit from the relief but the
progressive farmers, whether they are
big or small, Evidence shows that
in recent years, small farmers have
taken to use of fertilisers with great
avidity. Although the proportion ol
area cultivated with fertilisers to the
total cropped area in 10 States ouf ol
17, for which statistics are available,
increases with the size of the holdings,
that is_ it iz less in the case of small
farmers than for the larger ones, in
the remaining seven States, West
Bengal, Andhra Pradesh, XKarnataka,
Tamil Nadu Jammu and Kashmir,
Gujarat and Maharashtra, il is more
in the nose of small farmers than for
the larger ones. It is also worth not-
ing that among households using fer-
tiliser, the fertiliser intensity per hec-
tare is often much higsher in the case
of small farmers than with the large
ones. Thig shows that given proper
assistance of credit, extension services
and reacnable prices of inputs and
remunerative prices of output, the
small farmers, too  can raise their
producliv:ty, and they would thus
benefit from the reduction in fertiliger
duty. The excise duty reduction for
fertiliser should, therefore, be viewed
as part of a comprehensive policy of
raising tha productivity of small and

[RAJYA SABHA]

1979-80 208

marginal iarmers by making it possi-
ble for them to avail more of the
modern mputs like fertiliser.

It should also be noted that the
benefit of the use of fertiliser cannot
remain confined only to land owners
or to rural areas alone. Increase in
food produc'ion and extension of irri-
gation will provide opportunities for
more employment in the rural areas

An important measure intended tc
benefit the poor is the ‘Food for Work”
programme. As indicated in my Bud-
get speech, whatever amount is need-
ed for the extension of this pro-
gramme will be provided. Such a
measure would not have been feasible
without 2 substantial increase in food
production in recent years. The redu-
ction of duties on agricultural inputs
by acclerating the tampo of agricul-
tural production should help us to
undertake such programmes on a still
larger scale. Stability of food prices
and other agricultural products it
should bc remembered, also depenas
vitally on the growlh of agricullural
production. No ome can possibly take
exception to the proposition that a
viable strategy for removal of poverty
in this country should have rural
development ag its main plank. Those
who criticise my Budget as soft on
the rural rich and hard on the urban
population tend tc forget that the
Budgei will affect the rich equally
whether in the rural or in the urban
areas, for articles hike airconditioners,
cars, refrigerators and other custly
items are now used by the affluent
both in the rural as well as in the vr-
ban sectors. It may be noted that in
selecting the various commodities for
taxing at a relatively high rate I
have chosen either the luxuries to
estern increassentia] conumption of
the machine-made good to afford a
measure of protection to the more
labour-~in-tensive decentralised sector.

If the taxes on the rich affect the
urban  sector more it is not
because of any inherent Dbias
against the urban sector in

the Budget proposals as was alleged
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by Shri K. C. Panf and others, but
simply because of the reality that the
proportion of the rich in the popula-
tion is more in the urban than m the
rural areas. .

Shri Mukerjee has also alleged thal
nothing hag been dcne in the field of
agricultural credit and that the pelicy
of regional rural banks has been given
up on pnlitical considerations, He has
referred in thig connection to the re-
port of the Dantawalla Committee.
The fact is that the recommendations
of the Committee for the establish-
ment of more regional rural banks
has been accepted by the Reserve
Bank and a few new regional banks
have now been established. The num-
ber of these banks has now gone up
from 48 earlier to 51. Nine more are
to be added in the near future, Mea-
sures to step up the flow of credit for
agriculture are also being  pursued
earnestly. The policy for agricultural
credit during the presenl Five-Year
Plan aimg at progressive institutiona-
lisation and earmarking of a larger
share for the weaker sections. . .

SHRI ARVIND GANESH KUL-
KARN] (Mahrashira): Sir, we should
be allowed to seek clarifications after
the Finance Minisler's speech,

SHRI CHARAN SINGH: Commer-
cial banks have been advised by the
Reserve Bank to ensure that 50 per
cent of their agricultural credit goes
to the small and marginal farmers by
the end of the current Five-Year

Plan.

The amendment proposed in the In-
come-Tax Act to grant a deduction
in respect of provisions made for bad
and doubtful debts by scheduled com-
mercia] banks relating to advances
made py their rural branches is also
intended to promote ryral bankmg. 1
wonder how Shri Mukerjee came to
the counclusion that rural credit has
been neglected. In any case the Gov-
ernment is asking the Reserve Bank
of India tuo undertake on a priority
bagis g fresh review of the existing
arrangements for rural credit. We

’
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shall take whatever additional steps
are necessary to streamline and modi-
fy appropriately the present arrange-
ments in the interests of both faster
growth andg greater gsocial justice.

Shri Sankar Ghose alleged that we
are pursuing an unduly liberal import
policy and also opening up our eco-
nomy to multinationals, I am afraid,
this allegation is not based on facts.
If our import policy has been libera-
lised, it has been done in order to
make the domestic industries cost
conscious and competitive. We have
made every effort to ensure that ad-
ditional imports supplement rather
than suprlant domestic production.
Due care has been taken so that im-
port liberalisation becomes effective
only in those cases where there are
shortages of critical inputs or of vital
mass consumption goods like vege-
table oils.

Shri Sankar Ghose’s memory again
seems to be failing him. The conces-
sions to the multinationals he has
talked about, relate more to the pe-
riod when his party was in power
than during the last two years. May
I remind the honourable Member that
it js the present (Government which
decided to enforce the FERA guide-
lines seriously, a measure on which
the previoug Government was dither-
ing?

3 pM.

SHRI SITARAM KESRI (Bihar):
At that time your colleague wag also
there.

staza tag : mg W a7 £
g AAFI L1GF § |

Most of the dilution of foreign
equities has taken place only after
the new Government took office. It
i only the present Government
which had the courage to take effec-
tive action in the case of multi-
nationals like IBM and Coca Cola.

The performance of the public en-
terprises has come in for some sharp
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criticism from several] quarters.
I too share the anxiety of the hon.
Members about the decline in
the rate of return on the investment
in the public undertakings. Govern-
ment does recognise the need to im-
prove the working of these enfer-
prises and assure the House that all
possible steps will be taken in this
regard. I would, however, like to
add that the performance of the
public sector undertakings cannot be
judged solely in terms of their com-
mercial profitability. It is well re-
cognised—and this may be seen from
the observations of the Committee on
Public Undertakings in the pasi—
that while, in assessing the perfor-
mance of public enterprises; the con-
tribution to the public exchequer
should be given due weight; the
financial profit or loss cannot be the
only criterion. In 1977-78 such
contribution registered a sharp rise,
viz. from Rs. 1,597 crores in 1976-
77 to Rs. 1,802 crores in 1977-78.
Generation of internal resources in
the public sector undertakings also
increased to a record level of Rs. 731
crores in 1977-78. This is not to
minimise the need for improving the
efficiency of the public undertakings
and raising their rate of return.

Shri Shankar Ghose and Shri Pant
have also complained that the Plan
size is being reduced. This prog-
nosis of theirs is based simply on a
comparison of the growth rates in
the Plan outlays from year to year
from 1976-77. May I point out, with
respect that the adequacy of planned
outlays cannot be judged by compar-
ing them with the rates increase in
the past years? The rate of growth,
as contrasted with thie size of the
outlay will naturally come down as
the base on which the growth rate
is computed, goes on incrcasing. It
hardly needs pointing out that ihe
same amount of outlay will form a
smaller percentage of a larger base
than when the base is small. Be-
sides, the increase in the Plan size
during the years 1975-76 and 1976-77
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should be viewed in the background
of declining rates of growth in plan
outlays in the preceding two years.
In 1973-74 and 1974-75, the increases
were only 10 and 11 per cent respec-
tively and if adjustment is made for
the rise in the price level, there was
actually a decline. On the other
hand, the increase in the Plan out-
lays since the Janatg Government
came to power has taken place under
stable prices. Moreover, the out-
lay of Rs. 12,510 crores proposed
for the year 1979-80 forms about 18
per cent of the five year total of
Rs. 69,000 and odd crores which
conforms to the usual pattern of
plan outlays in the second year of
the plans. There ig thus no substance
in the criticism that the Plan size
is being reduced.

Referring to the increase in non-
developmental expendilure, Shri Pant
has observed that no attempt has
been made to cut these down. I
am equally alive to the need for re-
ducing non-developmental expendi-
tures and it is with this objective in
view that I intend 1o appoint an
Expenditure Commission to look into
Government expenditure in all its
aspects.

Shri Bhola Paswan Shastri has
referred to the atrocities on Harijans
and adivasis. I too share his con-
cern for the welfare of the Harijans
and tribals. As indicated in my
Budget speech, economic exploitation
and social discrimination against
Scheduled Castes and Scheduled Tri-
beg cannot be ended unless program-
mes for the development are built
upon a sound economic basis. Ac-
cordingly, Central Ministries and
State Governments have been re-
quested to incorporate a special com-
ponent in their Plan—1979-80 for
the categories so that the benefit of
the various sectoral programmes ac-
crue to them in adequate measure.
I would, however; like tg¢ add that
the uplift of the Scheduled Castes
and the Scheduled Tribes is not an
entirely economic problem and will
Tequire a change in the national
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psychology so that they are accorded
their original place in the community.
I wish to wassure the honourable
Member that the Government will do
all that lies in its power to bring
about such a change.

To sum up, my Budget is based on
certain clearly defined objectives. If
these objectives are accepted as desi-
rable, do not see how any serious
objection can be taken to any of
these proposals. Taxation of the
upper class consumption, excise duty
exemption in favour of the labour-
intensive production in the decentra-
lised sector, relief in agricultural in-
puts, sizeable provision for dairy
development; cottage and small in-
dustries and the Food for Work
programme, are all designed to achi-
eve these objectives by reducing all
disparities, curbing waste, promoting
production and creating employment
opportunities for the poor.

Acknowledgedly, the Budget does
focus greater attention on the de-
velopment of the rural India than
hitherto. If, as is widely accepted;
the growth of industry depends on
the growth of agriculture, this shift
in emphasis cannot be said to be the
detriment of the industry or the urban
sector. We have neglected the
. rural areas far too long
facilities which the urban population
takes for granted are still dream for
the rural people. If my Budget
seeks to provide a correction of the
past bias, I think this is a step in the
right direction. I may also point
out that while focusing greater at-
tention on the needs of the rural
areas, the Government has not failed
to provide suitable additional outlays
for modern industries like coal,
power, fertilizer, cement and steel. I
do recognise that the modern econo-

my is a complex process having a lin-
" kuge with the various sectors ofthe
economy which have to work in
harmony with each other. I am
not against industrialisation. Our
ultimate objective must be to reduce
the proportion of population depend-
ing on land which is a  highly
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scarce resource in our country. This
must involve growing divesification
of our occupational pattern and a
more progressive  shift tfowards
non-agricultural  operations. Where
I differ from the others is not
in the long-term goal, but in the
strategy in reaching that goal. .~1
am convinced that a strong industrial
economy in a predominantly agricul-
tural country like India can be
built only on the strength of a pro-
sperous agriculture. It is not by
depressing the standards of living of
the rural masses, but by helping
them to rise fast enough that India’s
industries can thrive and grow. By
now there is almost a universal
agreement among experts and the
thinking people that without a sus-
tained advance in agriculture the
modern industries in India will remain
confined to catering to the elitist
consumption by a very small mino-
rity. This way growth can never
be self-sustaining nor wcan disparities
in wealth and income be reduced to
tolerable limifts nor can democracy
survive in an environment where
wealth accumulates and men decay.
It is only by correcting the past neg-
lect of our agriculture and by meet-
ing more effectively the needs of
the rural India that we can hope to
lay the foundations of a truly ex-
panding industrial economy. This
is the central message of my Budget.
T sincerely hope that the various
measures proposed by me in this
Budget will be viewed in this wider
national perspective and appreciated
by all sections of our society. Sir,
I have done.

SHRI ARVIND GANESH KUL-
KARNI; Sir, I have got a clarifica-
tion. (Interruptions). Sir I re-
quested you earlier to allow me. I
have only one clarification and I do
not want to take the time of the
House. (Interruptions).

MR. DEPUTY CHAIRMAN: Order,
please. -

SHRI ARVIND GANESH RUL-
KARNI: Sir, I want to draw the
attention of the Deputy Prime Minis-
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ter and the Finance Minister to a mat-
ter of priority.

MR. DEPUTY CHAIRMAN: We
cannot have even two minutes now.

SHRI ARVIND GANESH KUIL-
KARNI: For heaven‘s sake, please
allow me.

MR. DEPUTY CHAIRMAN: It
you raise a point, then others also
will raise many points.

SHRI ARVIND GANESH KUL-
KARNI: Sir, may only point is the
problem of priority Sir; I am one with
Mr. Charan Singh on one thing
(Interruptions) .

MR. DEPUTY CHAIRMAN: Order,
please.

SHRI ARVIND GANESH KUL-
KARNI: What I am stating is this. 1
am one with him when he says that
the decentralised sector, small sector
requires more employment That is
.quite all right. But, your junior col-
league, Mr. Satish Agarwal, has assur-
ed in this House and I quote what he
said.

MR. DEPUTY CHAIRMAN: You
have made that point already.

SHRI ARVIND GANESH KUL-
KARNI: His sentence is like this:
“[f the hon. Members are able to con-
vince the Government, we are pre-
pared to correct whatever distortions
are there in the duty structure on in-
dependent processors.” This is the
sentence. Then, Sir. ...

MR. DEPUTY CHAIRMAN: You
have made that point already. Now
we pass on to the next item,

SHRI ARVIND GANESH KUL-
KARNI: The point is this, Sir. The
Finance Minister gaid. . .

MR. DEPUTY CHAIRMAN: You
have made your point, We pass on to
the next item. I am sorry, hon. Mem-
ber, we cannot start a debate like this.
We have a very important matter
pending before us... (Interruptions)
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SHRI ARVIND GANESH KUL-
KARNI: Sir, I am on a point of
order.

I want to make my pojnt within
two minutes.

MR. DEPUTY CHAIRMAN: No,
have already taken so long. If you
take two minutes, then everybody will
get up and...

SHRI ARVIND GANESH KUL-
KARNI: The point is...

MR. DEPUTY CHAIRMAN: No,
no. Now, Shri Ramamurti, please.

SHRI ARVIND GANESH XUL-
KARNI: When this point was raised
in the Consultative Committee meet-
ing, Mr. Satish Agarwal said that he
will go to the Supreme Court. I want
to know. ... (Interruptions).

MR. DEPUTY CHAIRMAN: Let us
proceed with the business, please.

SHRI LAKSHMANA MAHAPATRO
(Orissa): 1 want to seek one clarifi-

cation.

MR. DEPUTY CHAIRMAN: No
clarification, please. We have an im-
portant matter pending before us. The
time is limited,

SHRI LAKSHMANA MAHAPA-
TRO: Half a million agricultural
labourers have come here from all
over the country. The Deputy Prime
Minister has not zaid anything... (In-
terruptions)

MR. DEPUTY CHATRMAN: Letus
come to the next item Shri Rama-
murti

DISCUSSION UNDER RULE 176

The Long-Term Agreement of Co-
operation proposed to be cnfereq into
between BHEL and Siemens

SHRI R. RAMAMURTI (Tamil
Nadu): Mr., Deputy Chairman, Sir,
the issue on which I have sought to
raise a discussion. . .



